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F. No. A-22011/3/2022-Ad-VI (Pt.1)
HURT PR
Government of India
fa=1 varery
Ministry of Finance
TToreg faumT
Department of Revenue

(%ﬁ'ﬂ' T mﬁCentral Board of Direct Taxes)

North Block, New Delhi =110 001
Dated: 19.09.2022

Office Order No. 203 of 2022

On promotion, the transfer/postings of the following officers in the grade of Chief C ommissioner
of Income Tax/ Director Generals of Income Tax are hereby ordered with immediate effect and until further

orders:
. CIVIL NAME TO i
SL.No. | copE (ShrifSmt.Ms.) | RAMARKD
STATION POST
1 88057 RAJIV SINHA Kolkata CCIT. KOLKATA-4
2 88101 RAVI SARANGAL Jodhpur CCIT. JODHPUR
3 | 89010 RAJ TANDON Bengaluru CCIT-1. i
LN Sep— R o BENGALURU | N
4 89011 JAHANZEB AKHTAR | Amritsar CCIT. AMRITSAR |
5 | 89013 PRABODII SETIH Mumbai DGIT (Inv.).
v 1 MUMBAL .
6 89015 PREETI GARG Bengaluru CCIT(TDS).
BENGALURU
7 89016 R. GOVINDARAJAN Thiruvanant- GEIT;
hapuram THIRUVANANTHA
-PURAM
8 89020 AMAR VEER SINGHI Ranchi CCIT. RANCHI
9 89021 VIVEK MISRA Dehradun CCIT. DEHRADUN
10| 89022 RADHAKRISHNA Vijaywada CCIT.
SN | SREEPADA | [VUAYAWADA o —
11| 9023 PANKAJ KUMAR To be reviewed in
MISHRA AGT 2023/ On
return from
Deputation
12 | 89024 PRAWIN KUMAR Patna DGIT(INV.)
13 | 89026 SANJAY AWASTHI Allahabad CCIT.
) ALLAHABAD
14 | 89027 SHISHIR AGARWAL Hyderabad CCIT.
o (e S SP— HM¥YDERARAL, L .
15 | 89028 RAMESH NARAIN Ahmedabad COIT,
PARBAT AIIMEDABAD-2
16 | 89029 YOGENDER To be reviewed in
CHAUDHRY AGT 2023/ On
return from
o S R = | Deputation |
17 | 89030 NAVEEN CHANDRA Kolkata CCIT-2. KOLKATA
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§i. Ne, | VAL NAME TO
"N | CODE (Shri/Smt./Ms.) REMARKS
STATION POST
18 89032 SUCHISMITA PALAI Ghaziabad CCIT, GHAZIABAD
19 89033 REKHA SHUKLA Shimla CCI'T. SHIMLA
|20 [89034 | PNDEVADASAN | Kolkaw | CCIT.KOLKATASS |
21 89036 GANAPATI BHAT KOCHI DGIT(INV.)
22 [ 89037 | SANJAY BAIIADUR | HYDERABAD | DGIT(INV.) | 1 ]
23 [ 89038 | KANDLAKUNTA JAIPUR DGIT(INV.) - o
VENKAT NARSIMITA
CHARYA
24 | 89039 RAHUL KARNA Nasik CCIT. NASIK
25 89040 AMRENDRA KUMAR Shillong CCIT, SHILLONG
26 89041 1. SIRI KUIMAR Kolkata CCIT-1, KOLKATA i
27 | 89042 BANWARI LAL Ahmedabad CCIT(TDS).
AHMEDABAD
28 | 89043 KRISHNA MURARI Chennai CCIT (OSD)
29 | 89044 NAV RATAN SONI Surat CCIT. SURAT
30 89045 VIKRAM GAUR L.udhiana CCIT. LUDIHIANA
31 89046 S. RAMAKRISHNAN Chennai CCIT (OSD)
32 89050 SABIHUR RAHMAN Delhi CCIT. DELHI-7
33 | 89051 RAMESH KUMAR | Mumbai | COIT(C)2. o
CHOUBEY MUMBAI
34 89033 RAJESH KUMAR Ahmedabad CCIT-1. To take over the
SINHA AHMEDABAD charge on
superannuation ol
Shri Satinder
Singh Rana
o (88020)
35 89055 ANTH KUMAR Mumbai CCIT. MUMBAI-6
VERMA
36 89056 B. K. SINGII Mumbai CCIT-2. MUMBAI
37 89057 M. RATHINASAMY Chennai CCIT (TDS),

L+ b [CHENNAL e
2 In addition, the following transfer/postings of the officer in the grade of Chief Commissioner of
Income Tax/ Director Generals of Income Tax is hereby ordered with immediate effect and until further
orders:-

st | civiL NAME FROM e
Na. CODE (Shri/Smt./Ms.) .
STATION l POST STATION I POST
VASUNDHARA = N | CCIT (TDS).
1 88003 SINIIA Hyderabad DGIT(INV.) Mumbai MUMBAI
2 88006 | RAJESH KUNDAN | Delhi CCIT. DELHI-§ | Delhi CCIT (OSD)
3 88010 | TRIPTI BISWAS Chennai CCIT (OSD) Chennai | Ef}LiII:i]?ZJNAI- 4
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SI. | CIVIL NAME FROM TO
No. | CODE | (Shri/Smt./Ms.)
STATION POST STATION POST
4| 88014 | AMRAPALLI DAS | Delhi CCIT (OSD) Delhi CCIT. DELHI-O
5| 88034 | ANAND KUMAR | Kochi TNV Colkats cCir,
/ ochi DGITINV.) Kolkata | KOLKATA-3
RAMESHW . ;
6| 88051 ql\,{'.:l AWAR Delhi CCIT(OSD) | Delhi | CCIT. DELHI-S
SNy — | Sl H=s =
JAYANTHI A (== . . CCIT.
7| 8R0S | RiGNAN Chennai CCIT(OSD) | Chennai | CHENNALS
e T [ CCIT. o [ CCIT-1.
8 88060 | DN KAR Chennai | CHENNAIL3 Chennai CHENNAI
MANORANJAN - I . CCIT. MUMBAI-
9 88063 PANIGRAHY Mumbai CCIT(OSD) Mumbai 10
10| 88068 | BUAYANANDA = 1 \p b CCIT (0SD) Miiiibi CCIT. MUMBAL
PRUSETI 7
RAJEEV =Sy s
| 88069 | \iiiporRa | Pana DGIT(NV.) Kolkata  DGITINY.)
12| 88076 | SHELLEY JINDAL | Mumbai | CCIT (OSD) Mumbai Z"”(”-M“""‘““"
HEMANT . N ‘ ) )
2 ! | CCIT (08 ‘CIT-2. DEL
13| 88082 | oA a R AL Delhi | CCIT(OSD) Delhi CCIT-2. DELHI
o o g = DGIT
14| 88085 | GOVIND LAL Delhi CCIT (OSD) Delhi pr
15 88086 | DR. SIMMI GUPTA | Delhi | CCIT (OSD) Delhi CCIT-3. DELHI
, s CCIT. _ : CCIT5,
16 88100 | PARMINDER Kolkata KOLKATA-5 Mumbai MUMBAI
17| 89003 | SANJAY MISRA | Delhi | CCIT (OSD) Delhi CCIT (0SD)
3 The following additional charge arrangements in the grade of Chief Commissioners of Income

Tax/ Director Generals of Income Tax are ordered with immediate effect and until further orders:-

SL

ADDITIONAL CHARGE TO

My, | SRR POST SEALION BE HELD BY (Shri/Smt./Ms.)
ANDHRA . | I

CCIT. | RADHAKRISHNA SREEPADA

I | FRADEH & VISAKITAPATNAM | Vishakhapatnam | e5059) 1T, VIIAYAWADA

| TELANGANA

Member-1. Interim Board

HEMANT JAWAHAR LAL

2 | BELHI for Settlement - 1. DELHI | Dt (88082). CCIT. DELHI-2. Delhi

1 | DELHI Member-2. Interim Board Delhi DR, SIMMI GUPTA (88086).

5 ] e for Settlement - 1. DELHI CCIT. DELHI-3. Delhi
. Member-3. Interim Board g SANIJAY MISRA (89003). CCIT

4 i DELHI for Settlement - 1. DELIHI Delhi {OSD). Delhi

. I SR . . - S S
. e fats AMRAPALLI DAS (88014),

3 DELHI for Settlement = 1. Jelhi CCIT. DELHI-9. Delhi

DELHT

D\I ' \3]“'5“" =
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SL " y , . ; ADDITIONAL CHARGE TO
.| CCA REGION POST ol i
No. | TATION BE HELD BY (Shri/Smt./Ms.)
Member-2. Interim Board | .
; e { i RAMESIHTWAR SINGH (88031).
6 DELL Settlement - 11, :
Il lurl ettlement - 11 Delhi CCIT. DELHI-S. Delhi
DELHI
Member-3. Interim Board
- & ; SABIHUR RAHMAN (89050).
T DELHI for Settlement - I1. de sy 2
i MR CCIT. DELHI-T. Delhi
Member-1. Interim Board 1
8 | DELHI for Settlement - 111, Delhi AMBAPALLE DA AERAT;
! CCIT. DELHI-9. Delhi
DELHI
Member-2. Interim Board T S— %
9 | DELHI for Settlement - 111, Delhi el b
1 CCIT. DELHI-8. Delhi
DELHI
Member-3. Interim Board
S ] 50).
10 | DELHI for Settlement - 11, Delhi e
DELIHI ke :
11 | DELHI :\\Ajfhcr: }i l?‘t‘ajrﬂlt(}r Delhi K. P. RAO (88048). CCIT,
e o e e MUMBAI-8. MUMBAI
DELHI
Member-2. Board for e — U
. e e JAYANT MISRA (89005). CCIT.
12 | DELHI ./\d'\ ance Rulings-1. Delhi MUMBAI-9. MUMBAI
DELHI
Member-1. Board for ; o~
> s P K. P. RAO (88048). CCIT.
13 | DELHI Ad‘\ ance Rulings-11. Delhi MUMBAI-8. MUMBAI
DELH |
Member-2. Board for ey . i
; Lyl el o JAYANT MISRA (89005). CCIT.
14 | DELHI Ad‘\ ance Rulings-11. Delhi MUMBAI-9. MUMBAI
DELHI
| e o REENA JHA TRIPATHI (88009).
135 | MIUMBAI CcCrr-1. MUMBAL Mumbai CCIT-3. MUMBALI
[ Member-1. Interim Board | MANORANIJAN PANIGRAITY
16 | MUMBAI for Settlement - V. | Mumbai (88063). CCIT. MUMBAI-10.
MUMBAI Mumbai
I Member-2. Interim Board | BIJAYANANDA PRUSETH
17 | MUMBAI for Seutlement - V. Mumbai (88068). CCIT. MUMBAI-7.
' MUMBAI Mumbai
: Shaliy o SHELLEY JINDAL (88076).
18 | MUMBAI for Settlement - V. umbai CCIT. MUMBAI-11. Mumbai
MUMBALI
Member-1. Interim Board MANORANIAN PANIGRANY
19 | MUMBAI for Settlement - VI. Mumbai (88063), CCIT. MUMBAI-10.
MUMBAI Mumbai
Member-2. Interim Board BIJAYANANDA PRUSETH
20 | MUMBAI for Settlement - VI. Mumbuai (88068). CCIT. MUMBAI-7.
MUMBAI Mumbai J
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SI | CCA REGION POST ! ADDITIONAL CHARGE TO

| ST N
No. l ATHIN BE HELD BY (Shri/Smt./Ms.)
i Member-3. Interim Board | SHE .
2 . MUMBALI for Settlement - VI. Mumbai “‘[ I.l?[.’l'[_’", IINDAL {8807(‘}'.
‘ MUMBAI ‘ CCIT, MUMBAI-11, Mumbai
| g = 5= e — Ayi —— e —
| Member-1. Board for i i |
22 | MUMBAI Advance Rulings-{ll. | Mumbai | 1P RAO (88048, CCIT.

| MUMBALI |

| Member-2. Board for
23 | MUMBALI Advance Rulings-111, i Mumbai
MUMBAI

JAYANT MISRA (89005), CCIT.
MUMBAI-9, MUMBAI

Member-1. Interim Board

TAMILNADU & TRIPTI BISWAS (88010). CCIT,

24 e : for Settlement - VII. | Chennai
| PUDUCHE [ THENN/ k i
CHERRY CHENNAL | CHENNAI-4. Chennai
; Member-2. Interim Board | et e =
25 | TAMILNADU & | 260 B HECR oad | e JAYANTHI KRISHNAN (88055).
| PUDUCHERRY : - ' CCIT, CHENNAI-3. Chennai

CHENNALI |

CTAMILNADU & Member-3. Interim Board

26 e : for Settlement - VI, Chennai
| PUDUCHERRY CHENNA] [

KRISHNA MURARI (89043).
CCI'T (OSD). Chennai

Member-1, Interim Board I

WEST BENGAL

; HEMANT JAWAHAR LAL
27 | e for Settlement - IV, Kolkata i ies :
i & SIKKIM KOLKATA (88082). CCIT. DELHI-2, Delhi
‘ WEST BENGAL, | Member-2, Interim Board | DR. SIMMI GUPTA (88086).
28 | e QIKKIM for Settlement - V. Kolkata COIT. DELIT-3. Delhi
! : KOLKATA S
4 | S e
|
P Member-3. Interim Board " .
29 ! \\I:.‘al BI INGAL fir Setflermantt - T\ Kolkata SANJAY MISRA (89003). CCI1
} & SIKKIM KOLKATA (OSD). Delhi
4, The officers assigned to hold additional charge shall not be eligible for any claim to additional

remuneration under the provision of FR-49.

3. The compliance reports regarding relieving joining of the above officers shall be forwarded by
the Pr. CCIT (CCA) concerned to the Board and Data Base Cell, CBDT by 26.09.2022. All the relieving
and joining should mandatorily be done by the officer concerned and approved by the concerned Pr.
CCIT(CCA) on-line on www.irsofficersonline.gov.in.

1

2.
(3 (v3/20%
(Raghvendra Singh Kushwah)

Under Secretary to the Government of India
Tel. No. 011-23092496

6. Hindi version of this order will follow. %

Copy to:

1. Officers concerned.

2. All Pr. Chief Commissioners of Income Tax/Pr. Director Generals of Income Tax.
3. Pr. Chief Controller of Accounts. New Delhi.

4, Zonal Accounts Officer. CBDT. O/o Principal CCIT (CCA) concerned.
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PS to Hon'ble FM / MoS (Finance).

PPS to Revenue Secretary/Chairman, CBDT/Members. CBDT/AS (Revenue)JS (Revenue)
/JS(Admin.), CBDT.

Hindi Section for Hindi version,

CIT (Media & TP) and official Spokesperson, CBDT, New Delhi.

Secretary General, IRS Association / Secretary General, ITGOA / All-India Income Tax SC & ST
Employees' Welfare Association / Income Tax Employees Federation (ITEF).

. Data Base Cell, CBDT.

%%:31 ape™”
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